Schemes in Andhra Pradesh under Twenty Point Programme

2790. SHRI NANDI YELLAIAH: Will the Minister of STATISTICS AND
PROGRAMME IMPLEMENTATION be pleased to state:

(a) the amount of central budget allotted to Government of Andhra Pradesh during
2008-09, 2009-10 and 2010-11, under Twenty Point Programme;

(b) the details of various schemes implemented in Andhra Pradesh under the above
programme, during 2008-09, 2009-10 and 2010-11 through banking; and

(¢) whether compulsory banking has been introduced throughout the country?

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND
PROGRAMME IMPLEMENTATION (SHRI SRIKANT JENA): (a) to (c¢) Information
is being collected and will be laid on the Table of the House.

SHORT NOTICE QUESTION

MR. DEPUTY CHAIRMAN: Short Notice Question, Shri Jesudasu Seelam.
...(Interruptions)... Not present. ...(Interruptions)... 1 can’t say anything. Please don’t
wave placards. You are a senior Member. ... (Interruptions)...

Suicides by cotton farmers in Andhra Pradesh

2. SHRI JESUDASU SEELAM: Will the Minister of AGRICULTURE be pleased to
state:

(@) whether Government is aware of media reports of the increase in suicides by
cotton farmers in many districts in the State of Andhra Pradesh;

(b) if so, the details thereof; and

(¢) The immediate steps taken by the Central Government to help cotton farmers
in Andhra Pradesh and put an end to the suicides?

THE MINISTER OF AGRICULTURE (SHRI SHARAD PAWAR): (a) and (b)
Yes, Sir. The number of farm related suicide by farmers as reported by Government of
Andhra Pradesh is 181 in 2010 and 71 in 2011, which shows declining trend.

(¢) The State Government has taken steps to help cotton farmers by providing
credit facilities for crop loan and Agricultural terms loans. In order to safe guard the
interest of tenant farmers, the Government of Andhra Pradesh has issued Loan and other
Eligibility Cards (LEC) through which 1.81 lakh farmers have been provided crop loan
for Rs. 3.5 crore during 2011-12 upto 7.12.2011. State Government has also taken up
with Cotton Corporation of India (CCI) to open more cotton purchase Centres in the State
so that more farmers can get remunerative price. The family of the deceased farmers are
also being paid Rs. 1.5 lakhs as ex-gratia relief.
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